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 [Shri  ए.  Part)  Accountg  and  the  comments  of  the
 to  the  President  (  Comptralies  aid  auditor  Gensel
 Enghsh  vena  Pat

 thervon.  {Placed in  Library.  Sue  tie.

 is  Library
 See  No,  LT.5126/  ‘LP-5120/78.)

 (4)  Annual  Report  of  the  Mysore
 ANNUAL  REPORTS  शट  FoR  1971-72  oy  State

 =
 Corporation

 ‘Srate,  Fagus  Cogronation  Lan.  Limited,  ore,  the  year
 New  Dein,  U.P.  Stare  Acho-
 Inpusze1a,  Carroxattion  Lip.
 Lucknow,  Mauanasutka  Acro-
 AspusraraL  Devevepmenr  Copora-
 TION,  Mysorz  Starr  Aaro-Invos-
 TRIES  Corporation  Lip,  BANGA-
 LORE,  Homacha  Prantsu  Agro-
 Inoustags  CorroraTion  Lap,
 Smia  anp  Norerrvavion  re.  Das-
 TRIBUTION  OF  PRRTILAZERS.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P  SHINDE)

 I
 beg  to  lay  on  the  Table—

 Q)  A  copy  each  of  the  following
 Papers  (Hindi  ang  English  versions)
 ukder  sub-section  a  of  section  619A
 of  the  Companies  Act,  1956:—

 rei)  Review  by  the  Government
 on  the  working  of  the  State
 Farms  Corporation  ०  India
 Lunited,  New  Delhi,  for  फिट
 year  19-74,

 (ii)  Annual  Report  of  the  State
 Farms  Corporation  of  India
 Limited,  New  Delhi,  for  the
 year  1971-92  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comotrolier
 and  Auditor  General  thereon
 {Placed  in  Library.  See  No.
 LT-§127/%8 J

 (2)  Annual  Report  og  the  U.P,  State
 Agro  Industrial  Corporation  Limited,
 Lucknow,  for  the  year  1971-72  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptrolelr  and
 Audttor  General  thereon  [Placed  in
 Library.  See  No  LT-5126/73 }

 (3)  Annual  Report  of  the  Maha-
 radatra  Agro-Industries  Development
 Corporation  Limited,  Rembay,  for  the
 yeer  1071-72  along  with  the  Audited

 1971-72  along  with  the  Audited  Ab-
 counts  and  the  cémménts  of  the  Cotrp-
 troller  dng  Auditor  General  thareon.

 (Ploceg
 in  Library  See  No,  LT-5130/

 3)

 (5)  Annual  Report  of  the  Himachal
 Pradesh  Agro-Industries  Corporation
 Lamited,  Similar  for  the  year  1971-72
 along  with  the  Audited  Accounts.
 [Placed  in  Library.  See  No,  LY-5181/
 73)

 16)  A  copy  of  Notification  No  GSR
 285(E)  (Hindi  and  English  versidns)
 publigbed  yn  Gazette  of  India  dated
 the  20th  May.  1973  regarding  distri-
 bution  of  fertilizers,  under’  sub-section
 (8)  of  section  3  of  the  Essential  Com-
 modities  Act  1955  [Placed  in  Library.
 See  No  LT-5132/73 }

 Cerverran  Accourrs  or  Axnaat  का:
 vant  Boagp  vor  1971-72  अपक  Nozwr-
 carton  1 4  Detyr  Meerut  and
 BULANDSHAHR  Mix  AND  MILK  FPro-

 शाला  Controi  onder,  1978

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (PROF  SHER  SINGH):  Sir,  1  beg  to

 lay  on  the  Tahle —

 (1)  A  copy  of  the  certified  Ac-
 counts  (Hindi  and  English
 versions)  of  the  Animal  Wel-
 fare  Board,  Madras,  for  the
 year  1971-72,  under  sub-rule
 (4)  of  Rule  34  of  the  Ani-

 mal  Welfare  Board  (Admin-
 istration)  Roles.  1902,
 {Placed  क  Library.  See
 No,  LY-§133/73).

 (2)  A  copy of  Notifiontion No.
 3.0. 289  (ह)  (Hindi and  En-
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 दे  May,  1973  making  cer-
 tain  amendments  to  the  Delhi,
 Meerut  end  Bulandshahr

 Milk  and  Milk  Products  Con-
 trol  Order,  1973,  undet  sub-
 section  (8)  of  section  3  of  the
 Essential  Commodities  Act,
 2958.  [Placed  im  Library.
 See  No,  LT-5134/73}.

 SHRI  JYOTIRMOY  BOSU:  The
 same  thing  applies  to  Shri  Sher  Singh.

 Report  or  Tarivry  COMMISSION  RE.
 Risers  ann  Yarns  INDUSTRY  AND

 STATEMENT  IN  RELATION  THERETO

 THE  MINISTER  OF  COMMERCE
 (PROF.  D,  P.  CHATTOPA-
 DHYAYA):  Sir,  on  behalf  on  my
 colleague,  Shri  George,  I  beg  to  lay
 on  the  Table—

 q)  A  copy  each  of  the  following
 papers  under  sub-section  (2)  of  sec-
 tion  16  of  the  Tariff  Commission  Act,
 1951: — —

 (i)  (a)  Report  (1970)  of  the
 Tara  Commission  00  the
 Price  Structure  of  Man-made
 Fibres  and  Yarns—Synthetic
 Fibres  and  Yarns.

 (b)  A  statement  (Hindi  and  En-
 ghsh  versions)  giving  rea-
 sons  for  delay  in  laying  the
 Report  on  the  Table  of  the
 House  [Placed  in  Lebrary.
 See  No.  LT-5135/73}.

 (ii)  (ay  Report  (1970)  of  the
 Tarif  Commission  on  the
 Price  Structure  of  Man-made
 Fibre  Industry—Viscose  and
 Acetate  Filament  Yarn  and
 Staple  Fibre.

 (b)  A  statement  (Hindi  and  En-
 glish  versions)  giving  rea-
 sons  for  delay  in  laying  the
 Report  on  the  Table  of  the
 House.  [Placed  in  Library.
 See  No.  LT-6186/73),
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 (ili)  (a)  Report  (1972)  of  the
 Tariff  Commission  on  the
 Price  Structure  of  Man-
 made  Fibres  and  Yarn  In-
 dustry-Viscose  Stable  Fibre
 Spun  Yarn.

 (b)  A  statement  (Hindi  and  En-
 glish  versions)  giving  rea-
 sons  for  delay  in  laying  the
 Report  on  the  Table  of  the

 House  {Placed  in  Library.
 See  No,  LT-5137/73].

 (iv)  (a)  Report  (1972)  of  the  Tariff
 Commission  on  the  Price  Stru-
 cture  of  Laminated  Jute
 Goods.  (Hind!  and  Tnglish
 versions),

 (b)  A  statement  (Hindi  and  Eng-
 lish  versions)  on  action  taken
 by  the  Government  on  the
 above  Report.

 1९)  A  statement  (Hindi  and  Eng-
 ish  versions)  showing  —  rea-
 sons  for  not  laying  the  Report
 and  Government's  decisions  on
 the  recommendations  contain-
 ed  in  the  Report  within  the
 period  prescribed  in  the  said
 Act.  [Placed  in  Library.  See
 See  No.  LT-5137/73}.

 (2)  Three  statements  (Hind!  and
 English  versions)  explaiming  the  rea-
 sons  for  nat  taving  the  Hindi  versions
 of  the  Report:  mentioned  at  (i},  an)
 and  (ni)  above  (Placed  in  Library
 See  No  LT-5138/73.)

 भी  | ल  लिमये  (बांका)  ः:  अध्यक्ष

 महोदय,  श्री  जानें  ने  जो  रपटें  रखी  हैं,  मैं

 उन  के  बारे  में  कुण  कहना  चाहता  हैं  ।

 आप  को  मालम  है  कि  बजट  सत्र  के

 आख़िरी  दिन,  16  मई,  को.  मैंने  आप  की

 इजाजत  से  टैरिफ  कमी मन  की  रपट  का  सवाल

 उठाया  था  ।  उन  में  से  चार  रपट  शी  आउं

 आज  सदन  के  सामने  रख  रहे  ‘a  तीन


